21 TEM NO. 205 COURT NO. 9 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).3/2011
(From the judgenent and order dated 14/09/2010 in MCRLC No.
6315/ 2008 of The H GH COURT OF M P AT JABALPUR)
GLAXOSM THKLI NE PHARMACET. LTD. & ANR Petitioner(s)
VERSUS
STATE OF M P. Respondent ( s)
(Wth appln(s) for stay)

(For final disposal)

Date: 25/07/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN
For Petitioner(s) M. R Ramachandran, Sr. Adv.
M. U A Rana, Adv.
Ms. M Mjundar, Adv.
M S Gagrat & Co., Adv.
For Respondent (s) Ms. Vi bha Datta Makhij a, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. R Ramachandran, |earned senior counsel
appearing on behalf of the petitioners started his
argunents at 12.30 p.m and concluded at 12.55 p. m
Then, Ms. Vibha Datta Mkhija, |earned counsel mnade
her subnissions for ten mnutes.

Hear i ng concl uded.

Judgnent reserved.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



